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Office of the Deputy District Magistrate / Deputy District 

Magistrate, Bhagwanpur, District Haridwar. 

No.:- 2410/S.T. U.G.M. (No.)-2023 Dated 16 June,2023 

Subject:- In relation with compliance of the Order date 

28.04.2023 passed by the Hon’ble NGT, in Original Application 

No.- 213 OF 2023, Palla & Ors Vs. State of Uttarakhand. 

To. 

District Magistrate, Haridwar. 

Sir, 

Kindly please take the reference on the above subject of your 

Office's Letter, bearing No. 896/LBA-2023 dated 23.05.2023, 

wherein the Hon’ble N.G.T has passed an Order dated 

28.04.2023 in the Original Application No. 213 of 2023, Palla & 

Ors. Vs. State of Uttarakhand, directing the undersigned which 

are:- Regional Officer of Uttarakhand Pollution Control Board, 

Rorkee and Executive Officer, District Panchayat of 

Bhagwanpur, to form an inquiry committee before 08.06.2023 for 

conducting a joint site inspection and as per the Rules, submit the 

Factual and Action Taken Report, of the said inspection to the 

Hon’ble N.G.T.. 

In the above said context, it is to be informed that on 

08.06.2023 the undersigned concerned authorities and Other 

Members have conducted a Joint Site inspection and joint 

investigation report and after conducting the said inspection, the 

Inquiry Committee on 16.06.2023, has convene a meeting and 

submitted the Final Inquiry report.
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Therefore, the joint site inspection conducted by the Inquiry 

Committee on 08.06.2023 and the Final Report submitted by 

them is attached herein. 

Enclosure: As above. 

Sincerely 

(Vrajesh Kumar Tiwari) 

Deputy District Magistrate / 

Deputy District Magistrate 

Bhagwanpur 

Number and date as above. 

Copy to:- Forwarded to the following for information. 

1. Sent to Regional Officer, Uttarakhand Pollution Control 

Board Roorkee for information. 

2. Sent to the Executive Officer, Nagar Panchayat 

Bhagwanpur for information. 

3. 

(Signed) 

Deputy District Magistrate / 

Deputy District Magistrate, 

Bhagwanpur 

(Stamped) 

UK Peb/ROR 

Diary No. 886 

FileNo.......... 

Date 19/06/23

8



JOINT INSPECTION REPORT 

Joint Inspection Report in compliance of order passed by 

Hon'ble NGT in Original Application No. 213/2023, titled as 

Palla and others vs. State of Uttarakhand. 

Regarding the compliance of District Magistrate's Order No. 

896/L.B.A.-2023 dated 23.05.2023, in the context of the above 

mentioned case, pending before the Hon'ble N.G.T., a joint 

inspection was conducted by the undersigned on 08.06.2023 with 

the representative of Uttarakhand Pollution Control Board and 

Executive Officer, Nagar Panchayat, Bhagwanpur. The 

inspection report is as follows:- 

At the time of inspection, it was found that the solid waste 

(garbage) generated under the area of Nagar Panchayat 

Bhagwanpur is being disposed of on the banks of Solani river. 

The said solid waste disposal site is situated on the land of Nagar 

Panchayat Bhagwanpur, which was confirmed by the 

Lekhpal/Revenue Sub-Inspector of that area at the time of 

inspection. (Annexure-01) At the time of joint inspection, solid 

waste was found to be being disposed off at the said Inspection 

site. Nagar Panchayat Bhagwanpur is divided into 09 wards. 

Nagar Panchayat Bhagwanpur has been formed in the year 2014. 

Presently Nagar Panchayat, Bhagwanpur has arrangement of 07 

hand carts, 03 Small Trucks (Chota Hathi) and 03 tractor trolleys 

for disposal/collection of solid waste. The provisions mentioned 

in the Solid Waste (Management and Handling) Rules-2016 are 

not being fully followed for disposal of solid waste by Nagar 

Panchayat, Bhagwanpur. Mainly rainwater flows in the Solani 

river, but a small amount of water flows in the river throughout 

the year. Since the solid waste disposal site is located on the
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banks of the river. Therefore, there is a possibility of solid waste 

going into the Solani river due to large amount of water flowing 

into the river. The solid waste is being disposed off on the raw 

land on the banks of the river. No shed and boundary wall has 

been constructed at the garbage disposal site. Solid waste is being 

disposed at the site without any segregation of land. 

Nagar Panchayat Bhagwanpur, has not received 

authorization for solid waste disposal site by Uttarakhand 

Pollution Control Board till date. It is necessary for Nagar 

Panchayat, Bhagwanpur to construct a concrete platform, shed 

and boundary wall on the solid waste disposal site. For this the 

joint investigation team has directed. Along with this, it is 

necessary to separate the solid waste as per the rules and to 

construct a biocomposting ward etc. by the Nagar Panchayat, 

Bhagwanpur. 

Therefore, the joint inspection report i1s forwarded for perusal 

and further action. 

Signed Signed 

(Naushad Hasin) (Dr. Ajit Singh) 

Executive Officer, Representative 

Nagar Panchayat, Uttarakhand Pollution Control Board 

Bhagwanpur. Roorkee 

Signed 

(Vrajesh Kumar Tiwari) 

Deputy District Magistrate, Bhagwanpur / 

Designated Nodal Officer
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